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(3) Employees once absorbed would 
be governed in all matters of disci• 
pline, conditions of service, etc. by the 
. Rules of the N.T.P.C. 

(4) The period of service rendered 
by Supervisors in the CEA would be 
;reckoned towards Contributory Pro-
vident Fund benefits ana the required 
amount would be credited by Govern-
ment a8 employer's contributions 
subject to concurrence of the Ministry 
-Of Finance/Department of Personnel 
& A.R. 

( 5) Allowances will be admissible 
.as per the NTPC Rules. 

(6) As there are only a limited 
number of posts of Supervi:mrs, the 
-employees belonging to the cadre of 
Supervisors may have to be retrench-
.ed in the event of non-availability of 
posts in the CEA and their not excer-
sing the absorption in the NTPC. 

ent~I Power Projects under 
Construction ln Karnataka 

9771. SHRI JANARDHANA POO-
. JARY: Will th~ Minister of ENERGY 
be pleased to state: 

(a) the names and number of cen-
tral power projects that are u·:i.der 
·-construction in Karnataka State to-
gether with power pmduction capa-
. city in each case; and 

(b) the estimated expenditure of 
€ach project and when they are like-
ly to be completed? 

THE MINISTER OF STATE IN 
. Tl;iE MINUfi'RY OF ENERGY 
(SHRI ·vrKRAM MAHAJAN): 
(') a\nd (b). While the Nationai 
· ayaro Electri.c Power Corporation is 
p~reparea  to execute Hogenakal Hydro 
Elettric Project in the central 
·sector, provided the state government 
agrees, n9 cen~ral power generating 
· pr6]ect is· ~un er. construction,.' in the 

'.'"State of Karnaiaka at present. · 
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Construction of Coal Dam Project iD 
Himacbal Pradesh 

9773. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
ENERGY be pleased to stc~te: 

(a) heth~r any plan for const me·· 
tion of Coal Dam Pro t c~ in Hima<:h<Jl 
Pradesh has been finalised by Gov-
ernment; 

(b) if so. ~e likely date by which 
the work O:l the Dam would begin, 
the likely cost and the ge.nerating 
capacity of t~1  Dam along with the 
likely period frir its completion; and 

(c) if not. the likely date by which 
the plan would be finalised on the 
vvork concerned? 

THE MINISTER OF STATE IN 
THE MINISTRY ~. ENERGY 
(SHBI VIKRAM MAHAJAN) : (a) 
to (c). The Government of Himachal 
Pradesh have agreed that Kol Dam 
H.  E. Project be taken up for exploi-
tation l.n the Central Sector. Resid-
ual' investigations need to be comp-




